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Law gnd Order in Delhi

361. SHRI DURGA CHAND: Will the'
Minister of HOME AFFAIRS be pleas-
ed to state:

(ay the present law and ordér situa-’
tion in the capftal;

(b) the number of thefts, robberies
and dac¢oifies committéd during thé
last 2 ronths, month-wise;

(c) whether there is regular police
petrolling in the capital; and

(d) if so, what further steps Gov-
ernment are contemplating to improve
law and order gituation in the capital?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME ATFAIRS
(SHRI DHANIK LAL MANDAL): (a)
and (b). The law and order situation
is constantly under review.

The number of thefts robberies and
dacoities during the last two months
are as under:

December January

1977 1978
Thefts . . 2371 2403
Robberies . . 45
Dacoities . . 3 13

(c) Yes, Sir,.

(d) The following Steps are being
taken to keep the law and order and
crime situation under control: —

(i) Intensive mobile and foot pat-
rolling both during day arid nlght; is
being organised,

(ii) police pickets are frequently
posted at wvulnerable points in the
city interceptmg criminals and main-
taining peace! .





